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Title: Further discussion regarding increasing atrocities on women raised by Smt. Geeta Mukherjee on the 23rd
July, 1998.

MR. SPEAKER: The House will now take up item no. 14, further discussion regarding increasing atrocities on
women. Shrimati Kamal Rani.
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MR. SPEAKER: For the last four days we have been discussing it. There is not much time left. You have to
conclude now. Another five or six Members are there to speak. Some lady Members are also there.
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MR. SPEAKER: I will give you only two minutes.
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MR. SPEAKER: Shri Prabhunath Singh, please wind up.
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">SHRIMATI SANGEETA KUMARI SINGH DEO (BOLANGIR): Mr. Speaker, Sir, I would like thank you for
giving me the this opportunity to participate in the Discussion on Atrocities on Women under Rule 193.

It is indeed a matter of great regret, that in a country like ours, with its rich and glorious heritage, where
Goddesses are worshipped as Shakti, and where 1n earlier days women enjoyed a respectable place in society,
today society has become so barbaric and decadent and has degenerated to such an extent that we actually have
to enact laws to protect women. Atrocities against women should be viewed as one of the most crucial social
mechanisms by which they are forced into a position of subordination, in a made dominated society.

Now, we have discussed the various types of atrocities or acts of violence or forms of abuse that are perpetrated
on women, day in and day out, for example, kidnapping, rape, molestation, sexual harassment, dowry deaths,
etc.

I would like to draw the attention of the House to a different aspect on this subject. Firstly, when an atrocity
against a woman is committed, the time period between the commission of the crime and the outcome of the trial
1s too long. It just goes on endlessly. I would request that special courts be set up for speedy dispensation of
justice.

Secondly, the ambience in the court room is absolutely deplorable, especially, in the family courst . As it is bad
enough that the victim has to suffer and cope with the trauma of the crime. Then, she is being subjected to
standing and being interrogated in a packed court room with men sitting with leery expressions on their faces is
too much and is just too intimidating. That is why, a lot of cases go unreported. So, I agree with what Mamata
Banerjeeji said yesterday that in-camera trials should be held.

Thirdly, we talk so much about atrocities but precious little is done to rehabilitate the victims. I feel that we
should have more short-stay homes so that the lady is not completely disoriented, and has time to find her
bearings.



Also, there is no dearth of laws pertaining to crimes against women but the real problem lies in the correct
implementation of the laws. Now we are constantly given these sermons that nobody is above the law and
everybody is equal in the eyes of the laws but in reality it so happens that some of us are more equal than others.

For example, in Orissa last year the entire State was rocked by the Anjana Mishra case wherein the lady had
alleged that the Advocate-General Shri Indrajit Roy had molested her and attempted to rape her. A case to that
effect was filed but nothing at all happened. Despite media attention and protestations held by women's
organisations, the gentleman is still continuing in the same office in which he was prior to this case coming up.
So, what hope do women have in States like Orissa where the protectors of the law sometimes turn into alleged
perpetrators?

Regarding the Women's Reservation Bill, I would like to say that [ am a student of Political Science and I
studied in college that one of the most important functions of Parliament is legislation. However, after reaching
here I have come to the conclusion that some of our senior colleagues are totally confused. In their mind, the
most important function of Parliament is obstruction! Because they obstruct new Members from talking, at the
risk of sounding rule let me sayparticularly lady Members and they have obstructed the introduction of the
Women's Reservation Bill, which [ feel is a gross injustice done to womankind.

Now, why i1s reservation brought about? It is to enable those sections of society which are deprived and which do
not have the right opportunities. We do not ask for reservation for people like us. We have come through the
regular channel of general elections. But the reason we are asking for reservations is for those deprived women
who have not been fortunate enough to have the kind of opportunities we have had.

Another thing I want to bring to the notice of the House is that women play a very important role in moulding
the character of the children. In other words, when a woman moulds the character of a child, she is also
moulding the character of the future generation, the future citizen and thereby indirectly playing a major role in
nation building. So, if they are good enough to play a role in that aspect, then why are they not good enough to
sit in Parliament and participate like any other hon. Member? I am fighting for the ladies who are not able to
come here.

Secondly, it is said that behind every successful man there is the hand of a woman. Are we to go to our graves
just pushing the men? Are we not allowed to live for ourselves and have a place in the sun? Is that still our only
duty just to live pushing our children, pushing our men into prominence? And who has empowered men to tell
us anyway, whether our role 1s in the kitchen or the drawing room or in the Parliament House? It is a democratic
country and I think we are educated enough to make up our own minds for ourselves. What is the reason behind
this anxiety, insecurity this paranoia, this fear psychosis which men suffer whenever the Women's Reservation
Bill 1s talked about after and grave thought I have come to this conclusion that the thing which is really
frightening the wits out of them is this and I quote Mr. Speaker from Joan of Are that "The hand rocks the cradle
rules the world.' This, I think, is the fundamental problem behind the fear psychosis whenever the topic of the
Women's Reservation Bill comes up.

We women are not talking the men that "What you can do we can do better". But we are definitely saying "Live
and let live" and a confident man who is doing well himself in life will never act as an obstacle in the path of a
woman. I am a married woman. My husband is immensely proud of me and he gives me full support. So where
does the problem arise? But a man who is not confident himself and who suffers insecurities, takes it out on the
poor wife.

In conclusion,sir, the only cure for this social malady lies in education and awareness, setting up of special
courts for speedy dispensation of justice, in-camera trials and stringent implementation of the laws of the land.

">SHRI AMAR ROY PRADHAN (COOCHBEHAR): Mr. Speaker, Sir, first of all, I would like to congratulate
Comrade, Shrimati Geeta Mukherjee, for bringing such a motion in the House, that is, the discussion on
increasing atrocities on women under Rule 193.



Sir, I would also like to congratulate you because you have allowed this motion to come up in this august House
for discussion.

st T foE areae i, g8 a1 TR & S 38 W qey 2R St et a9 T Fed @ 6 Saet Afeetd aet | w5 AW
et & @ fF @t & off oo foaR T e €1 F 5 @ oraR @t 8 1@ € 3R aR-eR S T S Aieen a9 ste ot 2 |

Y WIS : THT A1 A T&T &

gt I foE : dfr ea At & ot 79 o3 fomar & gwd €1 ... (FHEuE) g @ g FiE efver @ E ) @ w wn o foer €, w5
fafem 21

it TeErer waTg o (3emet): 89 o gt | S e 3 |
it TAM= 7 : TETeT it 7 UF $U9 9K T § 319H eie® @it VIRt @ ot
st Teparer wag foE : TRt wiet @ T 3Rt faeramn s

SHRI AMAR ROY PRADHAN : It is a matter of great regret and shame for all of us that in India alone one
million women are being tortured by different types of crimes every year. Out of these crimes, the percentage of
kidnapping and abduction 1s 15.2, dowry deaths 6.2, torture 24.8, molestation 25.6, eve teasing 13.5 and rape
14.7. It is a shame for all of us that in our country, from a three year baby to 90-year old woman, are subjected to
rape. Are we living in a civic society? I do not know whom I shall blame for it. (Interruptions). There are dowry
deaths every year. Sati daah system is still being praised at length, particularly in Rajasthan. There are laws like
Dowry Prohibition Act, 1961 and the Commission of Sati (Prevention) Act, 1987.

Roop Kanwar, a lady had to commit suicide forcibly and she was thrown into the funeral pyre of her husband in
1987. It was discussed in this august House at that time and we also took part in it.

As we all know, Raja Ram Mohan Roy fought against this sati daah system. If he would have been alive today,
he would have to commit suicide after seeing all these things.

I fully support the view expressed by Shrimati Sangeeta Kumari Singh Deo and also Kumari Mamata Banerjee
that trial of the rape cases should be held in camera court so that women can express more freely and frankly. So,
I would like to request the hon. Minister of Home Affairs that all rape cases should be tried in camera.

I have gone through the book, Women and Men in India-1995. I was astonished to see how rapidly male
population is going to be more and more 1n this country.

Whatever may be the advertisements on the TV or on the radio or in the electronic media that daughters are
better than sons, nobody cares for those. If we see the sex ratio at birth from the figures maintained by the
Registrar General of India, we find the male-female ratio as under:

1951 100:100.8
1961 100:102.5
1971 100:106.4
1981 100:108.9

1991 100:110.1



It means, there will be more law and order problems and more sexual harassment. So, we must take some
stringent measures in this regard. If necessary, more work should be done in this respect.

The first thing which strikes me is the cultural heritage. It is the mythological culture that is prevailing today in
India, that is, "putrarthe kriyate varjya', which means wife is required just to produce son, not for any other
purpose. This is the teaching of our mythology. This is the teaching of our culture - “putrarthe kriyate varjya'.
Can you deny it?

SHRI C.P. RADHAKRISHNAN (COIMBATORE): Yes, we are denying it.

SHRI AMAR ROY PRADHAN : You may deny it but the Indian culture has not denied it yet. That is our
cultural heritage, that is our mythological culture that is prevailing today.

SHRI C.P. RADHAKRISHNAN : In this culture only the ladies have got the maximum respect. You can easily
compare it with all the old cultures of the world.

SHRI AMAR ROY PRADHAN : Sir, this is our cultural heritage and we must stand against this cultural
heritage, against this mythological culture. A cultural revolution is necessary and for that, I think not only the
Government but we, the Members of Parliament and yourself also, Sir, must ponder over it so that we may come
to a conclusion as to how to overcome it.

As regards the Women's Bill, it 1s the right of the women to have 33 per cent reservation in Parliament and in the
Legislatures. I know there is a confusion among different political parties. Some parties are very much agitated
over this. There is a confusion in the party in power also. At the time of introduction of the Bill a few days back,
the hon. Home Minister, standing there, said that he did not like to introduce the Bill because it would create
hangama and the House will be ransacked. If we think it is our job and it is our moral duty to have 33 per cent
reservation for women in Parliament and in Legislatures, then it is not the question as to who will create
hangama or who will ransack the House. I once again request the Home Minister and the Minister of
Parliamentary Affairs to bring the Bill as soon as possible and have 33 per cent reservation for women in the
country. It is the job and it 1s the moral duty of the whole House and the country - because we are the
representatives of the people - to get this Bill passed.
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The PHSS, Purush Hakka Sanrakshan Samiti is a registered organisation. It was formed in 1996 when advocate
D. Chavan found in Nasik district that about 90 per cent of the cases slapped under Section 498(a) by married
women were false and frivolous. PHSS 1s now spreading out to all other States in India and firmly believes in
saving marriages, families and properties through gender justice, and by diluting Section 498(a) and inducting
Section 419(b) mentioning "cruelty against men by women'. This is their demand number one on behalf of the
gents. There are a number of demands, but I am not quoting them.

SHRI A.C. JOS (MUKUNDAPURAM): Is this a registered society?



SHRI MADHUKAR SIRPOTDAR : Yes, it is a registered society.
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SHRI A.C. JOS : Sir, is he endorsing it?

SHRI MADHUKAR SIRPOTDAR : Yes. Because I am fully aware of it. This is my personal knowledge
because a number of men had come to me in Mumbai and lodge this complaint. The police by taking bribe, and
the ransom parties, are playing havoc in the matter. This is also a fact.
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We should try to understand the percentage of crime committed by all the people irrespective of the explanation
given by all the parties. If you see comparatively, it is, no doubt, notable, but not much on which one should put
more emphasis. I am not justifying it. But it should not happen like that.

T & s 9 AR @At 2 6w difea St | Gig W gorn 21| ¥ U sr@eaR A € | F S9! o Sohel § {6 O 9 srmant §
71 3@ €, 39 # 3t R arean €1 F sust arn wwn € 6 et 39 tu-0-34 | #i , 991 9% i@ 6% W A3 | gHRt
Hifear & w1 &t @1 21 TR 2w A et = fred e et €, 0 R 3w P o= e |g e A4 | A e 3R g o ae
8l TaT 2 At #9 3% T 3d € il 7 o e feEe oot @il $1, IEER arell Bt gH HIE G Fl A2 3 | T FET FAR 39 HT Hew
22 % 39 IR # wfgensit | q@ wed € fF w1 s Fv 39 9R # 5T § A 391 2 F1 bt wer o et off grea | sr@ent | g
&t 3 wnfew | o &9 A T aR H st | €2 gER 39 & wepfa it 7€ 2, o aoie @ @t o € afew guR I9 HY st
TEpd & AR U WEpfa i T FIAT FART TAQ UESAT F ¢ | TWAT 39 G FI W WAy ugs e wifew ) sweat R # A erR
fret ® IW F1E I g 2 A IS FW T G ugH |

.. (=Eae)

weRd, R fendt o1 ufq yrret @, § wear € 6 @ st ufeTal ® S sga o W €| i 3% YR Sel o fHerdt @ 2 el o

IRTE G UTSISt TR € SE SAIST IR i g et € 1 feeett S qod F s e 7139 € | 979 ferd &1 g geran @ o« St Hie

gaar & & el @ e Oet 1@ €1 fhw | W aret 7 a1 S i e #sE H W € S gERt @ehfa it s@is S €| @ e

gﬂsﬁwmﬁ??aﬁmmﬁrsﬁzﬁﬁﬁﬁaﬂaﬁﬁmhmﬁ@ﬁwm%‘mma"raﬁmmlmwé@i%aﬁwﬁm
!

H@;‘q,ﬁwaﬁmﬁﬂﬁ31?1Mﬁm%w%wﬁﬁﬂmﬁmﬁmﬁﬁ@wmﬁmmméﬁﬁﬁmww
w®EI

... (==gF)

HERT faumasr # gaRT ar| oo @ off, T St ot et |ivg 2, 49 38 96g 99T 911 @54 | 48 ar e guR faurs € s el W
3R # el 3231 § A S U g W FIS a1a FTAT qvwel g Sem fF o i " g et @ F ;oA €, 3@ ot @A # e
TYIHAT & | B FE HT A T2 ¢ 16 R &9 A0 39 | Fih FT A1 3@, A0+ TeAfqal &t 3w 7@ FI0 a9 % gei et ot ey



B FR Pael g9 B Q IHHT ST g S, TE 7 faverd 7€t 2 | #9 o SR § WEA o1 GG 96918 Y @ 8, U9 Wy qren €1 g%l
g ORI a1 Sictt STt €1 gl 9gd @ 4 69 et

There is a unilateral attack on all the men.
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I am having a number of points. Had you given me half-an-hour to speak, I would have taken care of every
aspect. What happens is that we have been discussing the same issues again and again. So, I have not gone into
those cases where atrocities on women are increasing. [ humbly feel and insist that all such atrocities should be
stopped forthwith. Whatever amendments in the Acts are required for doing so, those amendments should be
made. But I know that by amending the law, we will not be able to give a peaceful life to the womenfolk. Let us
discuss all these problems and take corrective steps by having an open mind. There is no use of just making
allegations against each other. After all, we all are members of the same society. We all should enjoy equal
rights.

As far as the Women's Reservation Bill is concerned, last year, I rose and opposed that Constitution Amendment
Bill only because that was to be passed without having deliberations. I said that without deliberating upon the
amendments, no Bill should be passed. After that, all these developments have taken place. At that time also, |
had suggested that by making 33 per cent compulsory reservation, the total performance will be nil. So, it is
necessary that all the parties should give 33 per cent of their tickets to women and those who are not going to
comply with that provision, the recognition of that party should be taken away.
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MR. SPEAKER: You are the second leader from your Party. The time allotted for your speech is over. Nothing
will go on record from now onwards.

(Interruptions)*

MR. SPEAKER: The Speech of Shri N.T. Shanmugham will only go on record.




* Not Recorded

">SHRI N.T.SHANMUGAM (VELLORE): Hon'ble Speaker, I thank you for giving me an opportunity to speak
on atrocities against women. I share the concern expressed by the members while participating in the discussion
mooted by Smt. Geeta Mukherjee in this august House.

Mahakavi Subramania Bharathi who hailed from Ettayapuram dedicated himself to the freedom struggle and
spread the spirit of freedom and patriotism through his simple poems. He composed poems on women's
emancipation too. He condemned the atrocities committed against women. He made himself a fortness to
safeguard the rights of women. He exhorted "we would burn the idiocy of subjugating and humiliating women."

Likewise the people's epic ‘Silappadhikaram' authored by Ilango Adigal glorified the dignity of women. He
portrayed Kannagi as an embodiment of modesty and chastity. She established the truth to disprove the charge
against her husband. Shr broke to pieces her bracelet to show that her husband was not a thief. Shr sought for
justice in the court of the Ppandya King. It is still a history that she even caused the destruction of that kingdom.

We call our country 'Bharat Matha'. We feel proud to call our land as "'motherland’. We linked our country to a
lady, to that of a mother. We see mother in nature. All the rivers like Ganga, Godavari, Cauvery are seen as
women and mothers. We clelbrate mother Cauvery as she flows in to give life to many.

It really pains our herat to note several atrocities against the women of this country which is known for
glorigying women both in the form of Goddesses and mothers. We are born to mothers and nursed by them to
grow as men. That is why we compare mother, father and teacher to God. We have given first place towomen in
that order.

But what is happening today? The moment it is confirmed that the child in the owmb is a girl child, attempts are
made to abort its further growth before being born as a baby. In case the girl child is allowed to be bron it is done
away with, projecting it to be a postnatal death. Such killings are covered up as stillborn.

In Tamil Nadu, Dr Puratchi Thalaivi brought forth "cradle baby scheme' with the noble aim of saving the
unwanted girl child. Several lives have been saved through this scheme.

The country is witnessing several hardships to women and cruelties inflicted against them. Dowry evil is one
such. Dowry deaths are rampant here. Kerosene is pured on them and they are burnt to death when women do
not bring the demanded dowary. They cover it up as deaths due to stove-explosions. But the irony is that only
women become victims to this tove-fires. Husband and in-lawas either burn the brides or force them to suicides.
It has become a continuing sad tale. Women do not have safety and security. They are treated as mere
commodities.

It happened is Chennai two weeks back that a lady living alone separated from her husband was subjected to
sexual violence when seven men gangraped her.

* Original in Tamil

Likewise, on 17th of this month a college student from Ethiraj College, Chennai became a victim of barbarious
eve-teasing. The firl Sarika while coming out of her collece was waylaid by miscreants in borad daylight. She
was chased by goons in an auto-rickshaw. They drowsed her using water pistiols. She was so violently pulled
and pushed that she suffered grievous head injuries to which she succumbed later on. She died pathetically in the
hospital as a victim of eve-teasing.

SHRI T.R. BALLU (MADRAS SOUTH) : Mr Speaker Sir, it is unwarranted. It is a State Government subject.
The p[osition is that nine persons have ben arrested and the case is going on against them....(Interruptions)



SHRI N.T. SHANMUGAM : You should not interrupt me like this. I am only referring to that incident.....
(Interruptions)

MR SPEAKER : Please do not distrub.

SHRI N.T. SHANMUGAM : I would like to say that women in Tamil Nadu do not have safety and security
today. At least for eight days it remained as an accident-case filed on petty charges. Only after the death of the
firl Sarika, it was altered to be a criminal murder case. After all these things those nine goondas have been
arrested. This 1s what is happening in Tamil Nadu. This shameless act is reported to have been committed by the
volunteers of Youth Congress. Thgis is condemnable and despicable an act. In several parts of India and also in
Tamil Nadu we find cases of custodial sexual violence against women. There is no safety to the chastity of
women even in police stations. We also read in papers that higher authorities in Government offices sexually
exploit and sexually assault women employees. There is no safety to the chastity of women employees.

What we read in a newspaper dated 27.7.98 is quite alarming. A girl was chased by goondas during a midnight
and was saved by a good samaritan and had to seek refuge in a safety home. That orphaned girl's narration of her
woes is sympathetic. Her uncle aranged to marry her off to an elderly person. Hence she took the course of
fleeing from her foster-home.

So women 1n India are not free even after 50 years of our independence. Le me recall what Mahatma Gandhiji
said once. "Only when we could find a lady walks home safety at dusk with all her jewels on, we may accept
that we have attained freedom", that is was Gandbhiji said. I do not know as to when we would be able to see that
dream a reality.

Hence I urge upon the Government to legislate suitable laws with stringent punishment to curb atrocities on
women. With this, I conclude.
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SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Mr. Speaker, Sir, I have also given my
name.

MR. SPEAKER: No. I have already called the hon. Minister of Home Affairs.

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY : Then, are we not interested in having a discussion on
the atrocities on the Bodo girls and women that are going on in the Bodoland area?
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to define sexual harassment as a specific act of misconduct.
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As far as setting up of complaint committees is concerned, many Central Ministries and Departments and the
State Governments have been requested to set up such committees.
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In an evidence of rape, the investigation shall be conducted only at the residence of the woman by a woman
police officer; and if the victim is less than 18 years of age, she should be questioned only in the presence of her
parents and relatives.



dret =it sl wEl @ -

The medical examination of the victim of rape should be preferably done by a female medical practitioner.
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It is limited towards the UTs and in that regard, we shall see that all these things are implemented. But, even in
other matters, I am sure that the State Governments would be forthcoming and give us all the necessary
assistance.

SHRI SOMNATH CHATTERIJEE (BOLPUR): You have to confirm that the entire House is one on this issue.

SHRI L.K. ADVANI: I am sure that the entire House is with me. I would like that all the wings of the
establishment including the judiciary to take note of the feelings of this House. After all, if an atrocity is
committed on a woman and that case lingers on for years on age, it is really another infliction on that woman.
Let that not happen. The person who may have inflicted that crime may be a criminal. Let the judiciary take this
into account that a prolonged litigation in relation to crimes against women becomes another infliction on
women
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that the Bill in its present form must be introduced. There was no unanimity but it was a very broad consensus. It
was such a broad consensus that we knew that this was a matter on which two-thirds majority was needed as it
was an amendment to the Constitution. It was more than two-thirds. It was nearly three-fourths of the House
taking into account the strength of those parties and the strength of those spokesmen.
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SHRI SOMNATH CHATTERIJEE (BOLPUR): Shri Advani, in view of the very strong opinion of the different
political parties and in spite of our best wishes, we did not expect unanimity on this. Therefore, there is a very
serious discussion on presenting a different Bill for which the Government should take steps. But I am not in
favour of that. It has to be presented. Otherwise, a few hon. Members - how honourable they may be in their
intentions - to their own liking, can stall the entire proceedings of this House and even important legislative
business. How can we accept that position?

SHRI L.K. ADVANI: I do want to spell out the details of the difficulty that I have. I have merely mentioned the
difficulty.
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After all, even in that meeting, there was no unanimity. But it was a consensus.

SHRI SOMNATH CHATTERIJEE (BOLPUR): Sir, we are obliged to the hon. Prime Minister and the hon.
Minister of Home Affairs. He called me. I believe, Shri Sharad Pawar was also there who was known to be
supporting this measure. We said, even if there were unfortunate disturbances, we have to get it through. That
was our request. You please remember that.

SHRI L.K. ADVANI: As I said, you will appreciate why I cannot go into the details. I do not want to cast a
blame on anyone. I have merely tried to explain what are the limitations of the Government. The Government is
still of that view.

I had deviated from my main theme only because this was mentioned by many Members. Almost all the women
Members did refer to it. Therefore, I have tried to explain the Government's viewpoint so far as the basic issue is
concerned.
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